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facilities are created in every urban local body and then sewage treatment plants (STPs)
are set up in various municipal bodies so that this problem can be taken care of. As I told
you, Sir, again, this has to be done by the urban local bodies. We, the Government of
India, are trying to guide the States and also finance the schemes for sewerage treatment

plants through our mission.
Scarcity of water in DIZ area

*243. ANIL KUMAR SAHANI: Will the Minister of URBAN DEVELOPMENT

be pleased to state:

(a) whether drinking water is being supplied through a single pipeline for water
tank and quarters in DIZ Area, Sector-4, Gole Market;

(b) if so, whether due to single pipeline, water can either be stored in water tank
or water can be used in quarters resulting in hardship and water shortage to residents;

(c) if so, whether there is urgent need for two separate pipelines for water supply
to both the water tank and quarters; and

(d) if so, the steps taken/being taken by the NDMC/CPWD in this regard?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU):
(a) to (d) A Statement is laid on the Table of the House.

Statement
(a) Yes, Sir.

(b) Through a single pipeline, water is being stored in individual terrace water
tanks of 500 litres capacity for each quarter and is also supplied directly in the quarters.
This single pipeline enables storage of water in individual overhead tanks as well as usage
inside the quarters.

(¢) Technically, there is no requirement for two separate pipelines for supply of
water to individual terrace water tanks and for direct supply inside the house. Since the
availability of water is limited and therefore this system ensures equitable distribution of
water at each quarter.

(d) No action required in view of reply at (c) above.

SHRI RAJEEV SHUKLA: Sir, I have a request to make. How can Parliament
ponder over this issue?

MR. CHAIRMAN: Make the suggestion to the hon. Minister.

SHRI RAJEEV SHUKLA: It says how water is being supplied to Sector — 4, Gole
Market.
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Dgll The question is related to one particular colony in one city. This has to be kept in

mind.
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SHRI M. VENKAIAH NAIDU: Sir, I am willing to discuss each individual case
with hon. Members. What I told applies to the entire Delhi. This particular area is supposed
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to be the so-called VIP Lutyens’ Zone. Everything is there in this area. That may be the
reason for focussing more attention on this issue. But I can assure the House that the
Government of India, in consultation with the NDMC and also the local bodies, is trying
to improve water supply. Sir, 500 litres of water is available to them because the tank is

of that capacity. We are trying to give water two times a day.
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SHRI M. VENKAIAH NAIDU: Mr. Chairman, Sir, the CPWD has been asked to

replace the pipelines which are old and rusted and also to provide more water to those

areas. But, they say that water is being made available by NDMC and NDMC is under a
different Ministry. ... (Interruptions)...
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SHRI M. VENKAIAH NAIDU: We are in touch with the Home Ministry also on
this issue. Sir, in March, 2014, 6,12,100 litres were daily supplied; in April, 5,31,670 litres
were supplied; in May, 6,26,000 litres were supplied; and in June, 7,73,000 litres were

supplied. Sir, the demand is around ten lakh litres; the supply is around seven lakh litres.
That gap is there. What the hon. Member said is a fact. They are not getting adequate
water supply. With regard to the issue that the hon. Member has raised that billing is done

even without supply of water, I will definitely look into that issue.
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SHRI M. VENKAIAH NAIDU: Sir, I can understand the concern of the hon.
Member. Sir, not only this hon. Member, there is a concern throughout the country
because groundwater has been depleting day by day. Rains have also become scarce.
Water availability is becoming a major problem. It is a major challenge before the country.
One solution is conserving the rain water. Second is avoiding wastage of water, and the
third one is, as suggested by the hon. Member, desalination plants. Desalination is one
solution, but comparatively, the cost is a little high. As of now, we have one project that
has been taken up by the Tamil Nadu Government with the support of the Ministry of
Urban Development. In Chennai, 100 MLD desalination drinking water plant has been
set up. Such schemes can be taken up by States where sea is nearer, but it cannot be taken

up in Delhi because we don’t have sea here.
Expediting environment clearances

*244. SHRI KALPATARU DAS: Will the Minister of ENVIRONMENT, FORESTS
AND CLIMATE CHANGE be pleased to state:

(a) whether it is proposed to expedite environment clearances to ensure carly

execution of such projects pending since long, if so, the details thereof;

(b) whether the above measures would help to ensure fast development of SEZ

sector; and

(c) the status to ensure fast execution of road projects in the naxal areas which

have been held up on account of environment and other various reasons?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FORESTS
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) to (c) A Statement is
laid on the Table of the House.



